)

CENTRAL AMINISTRATIVE TRIBUN AL FRINCIPAL BENCH

1) Q.a. Ho.1972/97 Dated: 26th august, 1958 -

sunan Yo Shri Jai Prakash(Missing)
e Village 3hopura,
Distto GhaZiabF{d, Up

Presently residing st,

HeNo. 681,

Gali No, @,

East Gokulpuri, mear Dlony,

Herizan Basti,

New Del hi eeess foplicant,

(BY Adw cates Shri ‘3.1{. Gtha’prOxy for
Shri ."—\.K.Bharduaj)

Ve rsus

Union of India through

1. The Director,
Directorate of Economics & Statisti GS,
GO\lto OF in dia, .
Shastri Bhawan,

New Delhi.

2. The Section Officer(£.I),
Directorate of Economics &
Statistics,
Krishi Bhawan,
N aw Del hi,

3. The Chief accounts Officer,
Oi rectorate of Fconomics & Statistics,
Gevte of India,
Krishi Bhawan,
New Delhi ees ¢« RESpON dent g,

(3y adweate: ‘Shri .M. prif)

2) 0. A.No,2646/97

Ishuar Pal S/e 3h,Hamhool Singh,
/o H.No. 607,
Gali No.8, A Plock,

East Gokulpuri,
F)F’_,lhi"d- ! TEER (\pplicant.

(8y adwesate: shri S, K.Gupta, proxy
‘Shri a.K,Bharduaj)

Versus

Union of India
through

1, The Secretary,
Ministry of qgriculture,
Govts of India, Krishi Bhayan,
NEU Delhi.
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2, The Under Secretary,
Govte. of India,
Ministry of Agriculture,
Dep artment of AQriculturg & Cboperation,
Room No.27, Krishi Bhawan,

New Delhi,

3. The Section Cfficer,
=Vl Section, Gowt., of India,
Ministry of Agricul ture,
‘Department of Agricul ture & Qoperation,
Room No.15, Krishi 8hawan,

New Dslhi, ..,.,,ReSpondéntSo

(By adwcate: shri K,c, 0. Ganguani)

O RDER(O RAL)

HON'BLE MR, S, R, ADIGE, VI CE_CHAI R1an ( p)
Applicants pray for grant gf temporary

and for regul ari sation,.

2. I have hearg a3pplicants! munsel Shri s,K,

Gwta proxy counsel for Shri AeKeBharduaj ang

H

Wl
H

respondents! counsel shri 5,M, ppif and Shri KCD Ganguad

3. Shri Gupta has very fairly conceded that
the applicants have not put in the requisite
number of days of service for grant of temporapy

status undsr i-elevant Schéne.

4, These Das are disposed of ith a

direction tg Respondmts to considep re=engaging

- the applicants in preferance to juniors and

!
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outsiders,subject to awvailability o wrk, in aco rdamce

with rules and instructions.

5 ~ Let a copy of this order be placed an the

File of 0p-2646/ 97,

/4&‘\ <
( S.R.A%DIG/; )
VICE CHATRI N ().
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